FORM G (EXTENSION)

REVISED INVITATION FOR EXPRESSION OF INTEREST FOR
ELEGANCE MALLS LIMITED OPERATING IN REAL ESTATE ACTIVITIES AT
NEW DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with Elegance Malls Limited
PAN & CIN/ LLP No. PAN: AAACU8158N

CIN: U70101DL2005PLC134697
2. | Address of the registered office D-3, District Centre Saket, New Delhi,
Delhi, India - 110017.

3. | URL of website Not Available

4. | Details of place where majority of fixed Corporate Debtor has no Fixed Asset
assets are located

5. | Installed capacity of main products/ Not Available
services

6. | Quantity and value of main products/ Nil
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including last available All documents can be obtained by
financial statements (with schedules) of sending email at E-mail id:
two years, lists of creditors are available at | elegance.cirp@gmail.com and
URL: capiyushj@gmail.com

9. | Eligibility for resolution applicants under | Can be obtained by sending email at E-
section 25(2)(h) of the Code is available at | mail ids: elegance.cirp@gmail.com and
URL: capiyushj@gmail.com

10. | Last date for receipt of expression of 25 September 2025 (earlier 25.08.2025)
interest

11. | Date of issue of provisional list of 01 October 2025 (earlier 01.09.2025)
prospective resolution applicants

12. | Last date for submission of objections to 06 October 2025 (earlier 06.09.2025)
provisional list

13. | Date of issue of final list of prospective 10 October 2025
resolution applicants

14. | Date of issue of information 15 October 2025
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

15. | Last date for submission of resolution 14 November 2025
plans

16. | Process email id to submit Expression of elegance.cirp@gmail.com
Interest

17. | Date of Publication of Form G 10 September 2025 (earlier 08.08.2025)
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Notes:

1. Prospective Resolution applicants who have participated in the invitation of EOI
published on 08.08.2025, their EOI documents remain valid and the same will be
treated as EOI documents under this EOI process.

2. The timelines provided above are tentative in nature and may undergo change on
account of various reasons/ CoC decision.

Date: 10/09/2025

Place: New Delhi Digitally signed
by PIYUSH
KISHANLAL JANI
Date: 2025.09.10
14:22:38 +05'30'

Piyush Kisanlal Jani

Resolution Professional

For Elegance Malls Limited

Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA Validity Date: 31/12/2025

Address: Om Ashray, New Laxminagar, Behind Mazar
Ring Road, Gondia, Maharashtra,441614

Email ID: capiyushj@gmail.com
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WEDNESDAY, SEPTEMBER 10, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

:rl HDFC BANK HDFC Bank Ltd, Plot # 31, Najafgarh Industrial Area,
'::'ur-damlar'd your world Tower-A, 1st Floor, Shivaji Marg, Moti Nagar, New Delhi - 110015,

"APPEMDIX- IV-A [See proviso to rula 8 {6)] Sale notice for sale of immovable properties
E-Auclion Saka Nolica for Sale of Immovable Assals under the Secunbsation and Reconstruction of Financial Assets and Enforcameant of Securty
Inlerssl Act, 202 raad with proviso fo Ruls B (B) of fhe Securily Interest [Enforcament) Rules, 2002
Wodice s hereby given to the public in genera and in parficular to the Bomower (5} and Guaranior [3) that the below described immavable property
mongagedichanged to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of HOFC Bank Lid,
Sacured Creditor, will ba sobd on “Agis where s, “As iswhatis”, and “Whatever ihere 2" as per the detads mentioned balow | -

Name's of Borrower(s) | Guaranton|s) Dutstanding as per Sec 1342)| Description of the Immovable
Notice dated 250272024 Property | Secured Asset

Rs. 1,65,06,284/- (Rupeas One [Flal No. 344, Fourlh Floar, Block-
Crore Sixty Five Lakhs Six[il, Sumehn Bagh Co- Operativi
3, Wr. Sunil Kumar Anand Thausard Two Hundred and [Group Housing Society L,
4. Mr. Witin Anand Eighty Fourt Only} as on|Sunshn Bagh Apariment, Pict No.
5. Mr. Vinod Kumar Anand (Since Deceased) Reprasentad Through [26.08,2024° 16, Sechor 13, Rohinl Naw Delhi

Lagal Helr MR. Nitin Anand (Son)

1, Mis Smooth Logistics P Ltd
2, Mr, Rishi Anand

Reserve Price {Rs.) Earnest Money Deposit (EMD|  Date of Auction and Time
: " T TEAMNINZSE from
02, [k, K- 20.20,000- 1200 P 1o 2.00 PM

* Together with further interest, cost, expenses and charges as applicable till payment andior realisation.

For dedgiled ferms and conditions of the sale. plessa rafer to the Ink provided in HOFC Bank L, Secured Creditor's websita

https:iwww. hdfchank com/personaliresourcesiimportant-nadices, For amy property related guery may contact Mr. Arvind Sahota & Me,
Bhiuwan Singh (Authorised Officers), MOB Mo: 9582595505 & 9212504642, Aiitharised Officer,

Date : 10.09.2025 Place :- Delhi & NCR HOFC Bank Lid.

Authorised Officer,
DATE: 10-09-2025 HINDUJA HOUSING
PLACE: Ghaziabad FINANCE LIMITED

HIM D18
HOUSING FIMNAMNCE
Hinduja Housing Finance Ltd.

Registered Office: 27-A, Developed Industrial

Estate, Guindy, Chennai-600032
Branch Offices at F8, First Floor, Mahalaxmi

Metro Tower, Sector 4, Vaishali,

Ghaziabad, 201019
Email: auction@hindujahousingfinance.com
ALM - Arun Mohan Sharma
CRM- Naveen Khatana - 9555882099
CRM- Chandan Tiwari - 6394412436
CLM - Satyam Gupta - Mob. No. 8006600745
CLM - Nikhil Narayan Arora - 9079634624
CORRIGENDUM

This corrigendum is in reference to the SALE
NOTICE FOR SALE OF IMMOVABLE PROPERTY
published in this newspaper on 19.08.2025 for 71
accounts. In which Hinduja Housing Finance Ltd.
withdrawn the property auction mentioned at Sr. No.
41 in the name of Mr. Shreepal Singh (LAN No.
DL/MTG/MTNG/A000000143)

Rest of the other details will remain as before.

IDFC FIRST Bank Limited

{erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)

CIN : LEST10TN2014PLCOSTT92

Regizterad Office: - KREM Towers, 8th Floor, Hamrington Boad, Chetpet, Chennas- 600031,
Tel 0 +91 42 4564 4000 | Fax: +91 44 4564 4022

IDFC FIRST
Bank

&=

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE

(For immovable property)
Whereas the undersigned being the Authonsed Oficer of the [DFEG FIRST -Bank Limited (erstwhile Capital First Limited and
amalgamated with |DFG Bank Limded} under the Secuntization and Eeconsfruchon of Fmancial Assels and Enforcement of
Security Interest Act, 2002 and in exercise of powers confered under section 13(12} read with rule 3. of the Security Interest
[Enforcement] Fules, 2002 issued a demand nobice dated 04.06.2025 calling wpon the bomower, co-bormowers and guarantors
1.ANIL PARKASH, 2. HARSHA ANIL, 3. KRISHNA OM. to repay the amount mentioned in the noftice being INR 3.80,487.91/-
{Rupees Three Lac Eighty Thousand Four Hundred Eighty Seven And Ninety One Paisa Only) as on 04.06.2025 within 60

days from the date of receipt of the said Demand notice.
The borrowers having failed to- repay the amount, notice g hereby given fo tha borrower and the public in general that the

undersigned has laken Possession of the property described heredn below in exercse of powars conferred on him under suby -
geclion (4) of sacton 13 of Act read with rulke 8 of the Sacurity Intarest (Enforcement] Rides, 2002 on this 06th day of SEF 2025.

The borrowers in particular and the public in general s hereby caubtioned not to deal with the properly and any dealings with the
prapery will be subject to the charge of THE IDFC FIRST Bank Limited (erstwhile Capital First Limited and amalgamated with
IDFC Bank Limited) for an amount of INR 3,80 487.91/-{Rupees Three Lac Eighty Thousand Four Hundred Eighty Seven

And Ninety One Paisa Only) and interest thereon.
Tive bormower's attention is invited to provisions of sub = Section (8] Of Section 13 of the Act, in respect of time available; to redesm
fhe secured assets.

e

DESCRIPTION OF MORTGAGE PROPERTY

ALL THE PIECE AND PARCEL OF PLOT/PROPERTY HAVING AN AREA 31 SQ. YDS LE. 01 MARLA BEING 1/295 SHARE
OUT OF 14 KANAL 15 MARLA COMPRISED IN KHASRA NO. 38123/1(4-0), 2T(0-15), 631/ 4(6-16), SiZ(3-4), SITUATED AT
PATTI MAKHDUMJADGAN, VILLAGE: KABRI, TEHSIL AND DISTRICT: PANIPAT, WITHIN THE LIMITS OF M.C, PANIPAT,
HARYANA-132103, (VIDE SALE DEED VASIKA NO. 9883 DATED 15-03-2010 REGISTERED WITH SUB REGISTRAR,

PANIPAT AND MUTATION NO. 23144 SANCTIONED ON 17-05-2010 BY A.C. ZND GRADE, PANIPAT), AND BOUNDED AS:
BOUNDARIES: NORTH: HOUSE OF DAYARAM, SOUTH: HOUSE KHARATI LAL, EAST: GALIWEST: VACANT PLOT

Date:06-09-2025
Place: HARYAMA
Loan Account No:33682918

e e o

Authorised Officer

IDFC FIRST Bank Limited (erstwhile Capital First Limited
and amalgamated with IDFG Bank Limited)

{2 Principal Object of the company are as folows;

_3 & copy of drafl memarandum and arlicle af

(4, Hotlce |5 hereby given that any persan

(Dl - 1000992025

PUBLIC NOTICE FOR SERVICE TO RESPONDENTS IN AVOIDANCE APPLICATION FILED

IN AVJ INFRASTRUCTURE PRIVATE LIMITED (in Liquidation)

THIS IS REGARDING SERVICE OF NOTICE IN APPLICATION THAT HAD BEEN FILED ON BEHALF OF THE erstwhile RESOLUTION
PROFESSIONAL/LIQUIDATOR UNDER SECTION 43(1) AND SECTION 66 READ WITH SECTION 25(2)(J) READ WITH REGULATION 35AOF
THE IBBI CIRP REGULATIONS, 2016 OF THE INSOLVENCY AND BANKRUPTCY CODE, 2016 FOR SEEKING APPROPRIATE DIRECTIONS
FORAVOIDANCE OF CERTAIN TRANSACTIONS ENTERED BY THE CORPORATE DEBTORAND CONSEQUENTIALDIRECTIONS.

An application has been filed before Hon'ble NCLT, Principal Bench, New Delhi, being IA No. 2490/2020 in CP(IB) No. 208(PB)/2019.
The following are parties to the said application

MR. BRIJENDER SINGH DESWAL, erstwhile RESOLUTION PROFESSIONAL/ LIQUIDATOR OF AVJ INFRASTRUCTURE PRIVATE
LIMITED ...APPLICANT
VS
1. RAJINDER KUMAR S/O SH. LEKH RAJ H.No. - 111, MODEL TOWN, SANTPURA ROAD NEAR SANTPURA GURDWARA, YAMUNA
NAGAR, HARYANA- 135001 ...RESPONDENT NO. 1
2. SATPAL SINGH H.No. - 603, MODEL TOWN, SANTPURA ROAD NEAR SANTPURA GURDWARA, JAGADHRI YAMUNA NAGAR,
HARYANA- 135001 OR HOUSE NO. 410, FRIENDS COLONY, YAMUNA NAGAR, HARYANA- 135001 ...RESPONDENT NO. 2
3. PAWAN KUMAR H. NO. 96, VPO- JHAROTH SONIPAT, HARYANA- 131403 ...RESPONDENT NO. 3
4. BLUE BIRD BUILDWELL PRIVATE LIMITED KHASRANO. 432, SIRASPUR GURUDWARA MARKET, BADLI, NORTH WEST DELHI
110042 ...RESPONDENT NO. 4
5. KULWINDER SINGH HNO 410, FRIENDS COLONY NEAR KAMANI CHOWK, JAGADHRI, YAMUNA NAGAR HARYANA- 135001 HR
...RESPONDENT NO. 5
6.BHUPINDER SINGH HNO 410, FREINDS COLONY NEAR KAMANI CHOWK, JAGADHRI, YAMUNA NAGAR HARYANA135001
...RESPONDENT NO. 6
7. RAJINDER SINGH
HNO 410, NEAR KAMANI CHOWK, FRIENDS COLONY, JAGADHRI YAMUNA NAGAR 135001 HR IN
8.MAJHA VOHRA CARRIER CONTRACTOR
H. NO. 4, DELHI ROAD, HAPURUTTAR PRADESH 245101
9.KLAIRE MANAVJIT SINGH (DIRECTOR OF MAJHA VOHRA CARRIER CONTRACTOR)
707, WING 2 OYSTER SHELL CHS TARA ROAD, JUHU, MUMBAI 400049
10. KLAIRE GAGANDEEP SINGH (DIRECTOR OF MAJHA VOHRA CARRIER CONTRACTOR)
R-6, FIRST FLOOR, GREEN PARK EXTENSION NEW DELHI 110016
11. KLAIRE KARANVIR SINGH (DIRECTOR OF MAJHA VOHRA CARRIER CONTRACTOR)
HOUSE NO-4, DELHI ROAD HAPUR GHAZIABAD 245101
12. AGARWAL AMARDEEP (DIRECTOR OF MAJHA VOHRA CARRIER CONTRACTOR)
PLOT NO-1/8 FLAT NO-E 2 AGARWAL APPARTMENT SECTOR-2, RAJENDRA NA GAR,SAHIBA GHAZIABAD 201005
...RESPONDENT NO. 12

...RESPONDENT NO. 7
...RESPONDENT NO. 8
...RESPONDENT NO. 9

...RESPONDENT NO. 10

...RESPONDENT NO. 11

13. PREM SINGH CONSTRUCTIONS PRIVATE LIMITED
17 A, KAMLA NAGAR YAMUNA NAGAR, HARYANA- 135001 EMAIL ID: NIRBHAYKUMAR77@GMAIL.COM
14. KARAMJIT SINGH (DIRECTOR OF PREM SINGH CONSTRUCTIONS PRIVATE LIMITED)
17 A, KAMLANAGAR YAMUNA NAGAR HARYANA 135001
15. CHARANJIT SINGH (DIRECTOR OF PREM SINGH CONSTRUCTIONS PRIVATE LIMITED)
17 A, KAMLANAGAR YAMUNA NAGAR HARYANA 135001
16. SHRI GURU NANAK STONE CRUSHER H.NO.6, RAMPURA DEHAT ANSHIK,
KASHIPUR BY PASS ROAD OPP. INDANE GAS GODOWN RUDRAPUR UTTARAKHAND 263153
17. SANTOKH SINGH (DIRECTOR OF SHRI GURU NANAK STONE CRUSHER)
DHAULPUR, RUDRAPUR, UDHAM SINGH NAGAR UTTARAKHAND 263153
18. JASVINDER SINGH BEDI (DIRECTOR OF SHRI GURU NANAK STONE CRUSHER)
ALANKAR COMPLEX KASHIPUR, BYEPASS ROAD, UDHAM SINGH NAGA R RUDRAPUR UTTARAKHAND 263153
...RESPONDENT NO. 18

...RESPONDENT NO. 13
...RESPONDENT NO. 14
...RESPONDENT NO. 15
...RESPONDENT NO. 16

...RESPONDENT NO. 17

19. SATNAM SINGH BEDI (DIRECTOR OF SHRI GURU NANAK STONE CRUSHER)
ALANKAR COMPLEX H NO.6, RAMPURA DEHAT ANSHIK RUDRAPUR, US NAGAR RUDRAPUR UTTARAKHAND 263153
...RESPONDENT NO. 19
20. RAM BEDI SINGH (DIRECTOR OF SHRI GURU NANAK STONE CRUSHER)
ALANKAR COMPLEX KASHIPUR BYE PASS ROAD, H.NO-6, RAMPUR DEHAT, ANSHIK RUDRAPUR, U DHAM SINGH RUDRAPUR
UTTARAKHAND 263153 ...RESPONDENT NO. 20
21. ANANT STONE CRUSHER H.NO.-848/20 - NEW KABIRPUR, NEAR SARAWSATI SCHOOL, DISTRICT SONEPAT, HARYANA- 131001
OR VILLAGE ARAYANWALA, TEHSIL CHHACHHUAULI, DISTRICT YAMUNA NAGAR, HARYANA 135102 ...RESPONDENT NO. 21
22. KARAJ SINGH
HNO 1379, MODERN COLONY, ITI ROAD, JAGADHARI DISTRICT YAMUNA NAGAR, HARYANA- 135001
23. GURBAJ SINGH
HNO 1379, MODERN COLONY; ITI ROAD, JAGADHARI DISTRICT YAMUNA NAGAR, HARYANA- 135001
24. NASEEB SINGH
HNO 1379, MODERN COLONY, ITI ROAD, JAGADHARI DISTRICT YAMUNA NAGAR, HARYANA- 135001 ...RESPONDENT NO. 24
25. PARAMJEET SINGH HNO 1379, MODERN COLONY, ITI ROAD, JAGADHARI DISTRICT YAMUNA NAGAR, HARYANA- 135001
...RESPONDENT NO. 25
...RESPONDENT NO. 26
...RESPONDENT NO. 27
...RESPONDENT NO. 28
...RESPONDENT NO. 29
...RESPONDENT NO. 30
...RESPONDENT NO. 31
...RESPONDENT NO. 32
...RESPONDENT NO. 33
...RESPONDENT NO. 34
...RESPONDENT NO. 35
...RESPONDENT NO. 36
...RESPONDENT NO. 37

...RESPONDENT NO. 22

...RESPONDENT NO. 23

26. SURINDER GARG

27. RAMESH SHUKLA

28. MASTER JI

29. AMAR SINGH

30. T. S SANDHU TRANSPORT CARRIAGE
31. SANDEEP SINGH

32. MAJHA STONE INDUSTRIES

33. SANJEEV SARPAL

34. SANDHU TYRES

35. RANBIR RANA

36. ROHIT JOLLY

37. JAGADHARI ROYALTY COMPANY

“FORM NO. URC-Z2"
Advartisement giving nodice aboul ragisiraton
under Part | of Chapler XX!
[Pusguanl 1o section a0 (h) ol e comganies
At 13 and rz 4{1) of the companies
Phulhorised 1 Regeier) Rubs, 2094)
Nalice @5 heneby' ghvish Thal In pursuance ol
sub-section (2) of section 366 of the Campanias
Act, 2013, an applicalion is proposed o ba
made afier fifteen days but before the expiny
af thify days hesairafier o the Registrar al
central registraticn centre (CRCT Indian
In=fitute of corporale afsirs(IBCA) at Plat Mo.
G, 7.8, Secior 5, IMT Manasar District, Gungaon
{Hargana) Pin Coda: 722080 thet Mis & Cuba
Overseas & Partnership Firm Pan namber
ABMFATTIT) may be regstered under Far |
of Chapter XX of the Companies &ct 2013, 33

a company liméed by Shares

Haba of matar vehicle pats and acohssides,
sale, mamtanancs and repains of molorcpchas
and relaled parls and accessorigs,
manufaclure of perts and accessories for
milorcyclas,

association of the proposed comparny mey ba
nspeched al tha alfsce of KHASRA RO D02
200, Gak No.-4, SHALIMAR VILLAGE, Shalimar
Hagh, MORTH WEST DELHI, INDHA-110088

abyacting o this. applcation may communicata
seir abpaction in -'.-I.IInu la fha Heg:slmr al
central registraticn centre (CRC) Indian

FORM G (EXTENSION)
REVISED INVITATION FOR EXPRESSION OF INTEREST FOR
ELEGANCE MALLS LIMITED

OPERATING IN REAL ESTATE ACTIVITIES AT NEW DELHI
[Under sab-regulation (1) of reguslation 384 of the Insolvency and Bankruptoy Board of India
[Insodvency Hesolution Pracess far C-orporate Persans) Hegulations, 2016)

SL.-- e - - -
1. [Name of the corporate debtor
along with PAN & CINS LLP MNop.

2. | ddress of the repistersd office

3. |URL of website -
4. | Details of place wheare majority of
| fined assets are bocatad
5. |Instalied capacity of main
products services
6. |Quantity and value of maln
productsy senvices sold in last
_financialyear
7o [ Mumber of employses’ workmen
8. | Further detaits including last
available fimancial statemants {with
Igchedules) of two vears, lists of
icreditors are available at LIRL
9. |Eligebibity for resolution applicants
lunder section 25(21(h) of the Code
|2 available &l URL:
.| Last date for receipt of expression
ofinterest
11, | Date of issue of provisional list of
| prospective resolution applicants
Last date for submission of
_I:}IEIIEG'.-':IIT'IS 1o provessonal st
13, | Date of issue of final lst of
[prospediive resalution apoalicants
14. | Date of issue of information
| meEmorandum, evaluation matrix
and request for resoluton plans i
) :_ﬂfl'.lﬁl'.lﬂ'::_l_'-'ﬁ resolution apolicants
15. | Last date for submission of
| regolution plans
| Process email i to subrmit
| Expression of Intarest -
17. |Date of Publication of Form G

16

Mites:
1. Prospactive Resolution applicants whio

publistved on DEDE 2025, (heir EQN dacuments remain valid and the same will be
treatad &s EQI documents under this EOF process.
2. The timselines peowided above are iental

account of various reasonsd CoC detision

Reg Mo, IBELIPA-DOLAP-POILER/ 2018200912164

Address:

Date: 10002035
Placa: Mew Delhi

[CIN: UTOL01DL200SPLET1 34697 |
-3, District Cantre Saket, New Dealhd,
{Delhi, India - 110017, ;
| ot Available 1

:CLI?'I:ILir.Eil.L' Deblor has ne Fixed Assal
Mot Ayailable

(il

il 1

1Al documents can be obtained by
|sending email &t E-mail id!

|elepance cip@smail.com and
|caphviushiEgmaiicom

|E-mall ids: elegance cirpEgmailcom and
|Caphushiggmail com

|25 Septambar 2025

[{earlier 25.08.2025)

|01 Cctober 2025 1
[(earlier OL.09.2025)

{earlier 06.08.2025)
|10 Ociober 2025

|15 October 2025

|14 November 2025
' L"ugar1m.ulfﬂ§grr'ail AL0m

10 September 2025
[(marlier 08,08, 2025)]

e i mature. and may undergo change an

RELEVANT PARTICULARS |

Eiega nce Malis Limited
Pah: AAACUBIREN

— i

Can be abtalned by sending emall at

06 October 2025 ]

=

have participated i the invitation of EOI

Piyush Kisanial Jani
Resolution Professional
For Elegance Malls Limlted

AFA Validity Date:; 31/12.2025

i Aahsey, MNew Laxminagar, Behind Mazar
Ring Road, Gondsa, Maharashira 441614
Emall I caplyushj@gmall.oxm

Instite of corparabe altaics (HEA) al Pled Mo,
#, 7.8, Secior 5, IMT Manazar District. Gungaon
{Haryana] Pin Code: TZ208]0 within wenly
are days rom the date of publication of this
natica, wilh-a-copy io {he company -at its
niipdiered office

Mama aof the applicant
Mis 8 Cube Uyersass

“"FORM NO. INC-25A™
Bafore the Regional Director, Ministry of
Carporate Affairs Narthern Reglon, Mew Delhl
In the mattar of the Companies Act, 2013, seclion
{4 of Companies Act, 2013-and nile 41 of the
Campanies [Intorporation) Bules, 2004
AMD
In thé rallar al
ANGINA REAL ESTATE LIMITED

M-B2 & 63, Firsl Floof, Comnatghi Place, New
Dalbi-110001 {OL) Indiz
Applicant
Nollce 15 hereby givan ta the ganaral public that
{ha company inbanding foomake an application
tha Cantral Governmeant under section 14 of the
Gompanies A, 2015 read wilh aforesald rules
and is desirous of convarting info & private limited
campany In terms of tha special resolulion passed
at the Extra Ordirary General Mealing held on
25-August-2025 to enable the compeny 10 give
affect for Soch conversan
Any person whose interast i kealy to be affecied
oy T prapoged changesiais of he company
may dedear ar cause b be delvared ar send by
registered post of his ohjections supporad by an
affidavil stafing (ke nalure of hig inbarest and
grounds of apposiicn ta the concamed Raghonal
Direcior, Karthern Regon, B-2 wing, 2nd Floar,
Pi. Deendayal Anfyodaya Bhawan, CGGO
Complax, New Deihi-1 10083, Delhi, within
dpurlean days from the date of pobicalion of this
nidice with & copy ta the apolicent company al ks
reqigtared office at thi aodregs mentioned below
Reglsiered Office @ M-G2 & &3, First Fioar
Connaught Place, MNew Dedhl-110001 (DL India
For and on_hehalf of the
ANGINA REAL ESTATE LIMITED

4.
Date ; 10.09. 2025 VIKAS JAIN
Place : Hew Dalhi DIRECTOR

_DIN : 00162554

FORM MO, INC-28
[Pursuant ko Rule 30 e Companies
(Imcorparation) Fues, 2014)
Adverisement ta be published in the newspagped
for change of registered office. of the Campany
from one stats to ancbher
BEFORE THE CENTRAL GOVERNMENT
NORTHERMN REGION, NEW DELHI
in lhe mafar-of Sub-sechon (4) of Seclion 13-od
Companies Act, 2013 end Clause (&) of Sub-rule {5 of
Ruls 30 of the Comparies {Incorpersbon] Rules, 2014
AMD
i Ihe mathar ol Aape Indis Private Limited Having
is Rgisterad office al D20, 4TH Floor, O Mo, D15
Acharga Mikelan, Maywr Vikar Phase-t Calhi 4
1100491 . PETITIONER
NOTICE = hareby givan o te Genaral Public fal
the compary propases 8 make apalicatian 1o th
Canlra! Govarmment under Seclion 13 of lha

Compamias Ack, 2013 sesking confirmation of
afferation of the Memorandumn of Assccizfian af th
Company intemms of the special resokition passed af
me Exfra ardniary general mesting held on 087 MAY
2025 o enabla Ihe company Lo change i1%
Registanal Ofice ram "Naticnal Capital Territary
(NCT) of Delhi” to the " 5iate of Utkar Pradesh”
By perien whoss milercst o lkely Do e alleched by
e proposed change af the registened offica ol the
company may delivar either on the MCA-21 porial
{www.mea.govin) by filing investor complaint
farm o causs b be delivered o send by regisierad
past of hsher obiections supported by an afidaeg
shating 1he ralure of RisTer wigrest and grounds of
appasian o e Regonal Dnsttor at fhe addness
The Regional Director, B-2 Wing, Ind Floor, PL
De=n Dayal Antyodaya Bhawan, CGO ﬂumpl-eg
Hew Delhi - 110083 within fgurtesn days of the dal
af pubdcation of iz notice with & copy to $hel
applicant company al I8 regisened office at the
Ao menliors i helow

D40, dth Floor, Ofd Mo 015, Acharya Miketan,
Mayur Wihar Phage-1 Defhi-110081

For and on behalf of the Applicant

AAPC India Privatae Limited

sS04

MATANK VARSHNEY

Dafe : 10008.2025 Directon
Placa : Mow Dedhi DIN: 93503553

SILKY DOWERSEAS LIMITED
CIN : UIT1100L201EPLC2980EE
Regd, Office : A-48, Wazirpur Industrial Ares, Delhi-110052
Phone : 873471851, 3312747504, Email-infof@silkoverseas.com
NOTICE OF THE 9" ANNUAL GENERAL MEETING [AGM),
BOOK CLOSURE AND E-VOTING INFORMATION

Mt |5 hnshy glven thal e 09° Annu) General Meeling (AGH] of Silky Overseas Limited [{he
Company| will be hesd on Tuesday, the 30%day of September, 2025 al 03.00 PM, through Widea
| Canfarancng [V Cther Audio Visual Means {38V} in compliance wigh Secion 56 ol tha Compansas
Act, 2013 read with varius circulars ssaed by the Ministry of Corporate Affairs (MCA) and 19siied
by tha Securilies and Exchangs Board of India {SEB1), including lates! Genaral Circular Mo, 212022
fated Decamber 28, 2022, Gensral Cireular Mo, 0H2025 dated Sepbember 25 2003 and General
Corculer Mo, 02024 dated Septambar 146, 3024 *MCA Circulars’), Circutar Mo, SEBIHOVCFDY
PoD-2IPCIRI20Z30 dabed Jamary 3, 2023, SEBIHNCFIVGED-Pab-2!PCIRIZ0231 6T dated
{Octabar 7, 2023 and SESIHOICFOICFD-POO-2PICIRZ2024/133 dated Ociober 3, 2024 [“SEBI
Carculass’) which allow the companies to hold AGM hrough WCASHWM, which coes not requing
prvsical presencs of members ab & camman venue, The deamsd venie for the 097 AGMW shall b
{lha Registared Ofice of the Company ia. F-1, Piot Mo. A-48, 15t Fioor, BLK A, Wazitpur, IND
'A;Ei'lﬁl.zan&nmh. HR. Opposita Fire Station, Wazir Pur 1], Marth Wast Delhi, Dalhi, India,
1

Iri lina with BCA Carculars and SEBI Cocudars, Ihe Mobice of 087 AGM setling oul 1k Ordirary and
:'cip&thai Business 19 be ransdcied hefend logelbhsr willh the Arnial ;EE[:I:I!I far thie financal year
|2024-2025 hes been electronically sand on Fﬂun:lar_.'. Sepbamber 08" 2025 ta {he sharshalders
whose Emall 's 2n0 regestened wilh the Company/Company’s Regislrar and Trapsfer Agent, Skyling
Financial Services Private Limited  gnd the same are also available oo the Company 5 wabsie &
werw silkyoverseas.com and website of Stock Exchange ie. NSE India at www.nseindia.com|
Book Closure; Notice i alsp heraby given I3l pursuant 1o the provisions of Section 1 of fha|
Campanias Act, 2013 read with rules mada thareunder and Regulatian 42 of the SEB! (Listing
I:I.'_I'E-Eu:rﬁns and Disclpsting Requinements) Regudalions, 5013, thal the Register ol Membars and
the =

|
ilhE Lk

Al

oS an

[

B

Data : 10,09, 2025
Place: New Delhi

{along with E-Voling during the AGM will ba provide

contact Mr, Rewall Kadivan, Compan
cilice Jawaesa, Pardbana road, near Meda Dyerseas, Tehs|
131306 India-at Tal. Mo +81 941610957 5Email; cai@=ilkyoversaas.com

The Campany shall dectare the resulls of the violing afier counting of the voles and submission
of tha separt by the Seruinizer and tha results shal also be updafed on company's webaie e
wirw silkyaverseas,com and on NSE MNDIA welbsile

i Tha detalls ara required b0 be geen undar the act and rules mads themonder are as follows
i Tha remole a-voding pediod shall commenceon Salurday, Septembar 2T, 2025 2 09:00 4.0 and
ends on Monday, September 29, 2025 at 05:00P K. (IST}. The e-voling moduls shall be disabled
far yiling thereafler-and Members will not b= allowed to wate electronically bayond the said data
and limwe and once he vode an a resalufion 15 casl by a member, hishe shall nal be alowed
ta charge d subsequently. E-Vating =hall also be made available at tha 09" AGM and tha
miembars who have not cast fea vode through remote e-voting shall ba abée o vole at the 09*

8 Thir mambess of e Compary Bilding shares as on cul-of gabd e Manday, Sepbamberd?,
2025. Tha waoling rights of the membars shall ba n propordion Lo thair shares of tha paid-up
equity share capilal of the Company a3 on cult-off dafe. & persan whose name 5 recarded @
thie Fiﬁ[f:slu-' af Mambers of @ the Registar of Bapefckal Owners mastained by th Deposilones

fthe cuf-alf date only shall be andilled o avail the Taclity af remole e-voling, panticisalion
in the AGM through WEHIAWM facility end e-vobng dunng the AGM

ki, ANy persan wha acquires shares of the Company and becomas a mamber after the dizpaich of
the Nalice |, sent and holds shares as on the cul-olf dale, Le. Monday, Seplember2d, $025
may fallew the sbaps mentonad in the nolice for a-veding. The e-walting legin datails arefar tha
process to De edopted for obtaimng the User 10 end password for casbng the voie

v, Members who have cagt thair vode throudgh remede e-vating prior to the AGK may sk attend
the AGM trgugh VORDAVM mode bul shall not ke’ algjibie bo casl thesr woba [hrawgh e-yoling
during the AGM. Membars can attand tha AGM even
remole a-voding but will not ba allowed o vote dusing the AGM,

W, Ther detalled instruckions for remobe daling and axabng during the AGM for sharehalders

Fedding shares in dematerizlzed moade, physical mede and Tor shasaboldess wha have ned

registerad thair email addrasses sre provided in tha Nofice of 08% AGM of tha Company.

Members who have any queries of issues regardmi atterding AGM & e-Vobting fram e NS00

widisile (i evalngndia com), confact the Company's Regstear and Transhar J‘L?u-’lt. Shylina

Firancial Seracas Private Limibed. D-1534, Firsf Floor Okhila Industrial Area. Phase-

110030 Indis. Emad: helpdesk avatingi@cdslindia.cam ar call wil free np, 1500 32 0581 ar

ecralary and [.‘,:mﬂ'mnm Oifficer a1 Wilkage and pes

- Mhanpur Kalan, Gohana Harvana -

] " A Ih_|-:_||,.h:_||'| '.'lﬁl'l:_‘:l.ﬂ.'n'i"d_ |_.5'||:|I|I'|l
by Mational Securities Depasibory Limited)|

if they have nat cast their wate through

www.nsaindia.com

hara Transfer Books of the Company wil remain closad fram Tuesday, Saplembar 23, 2025|
o Tuastay, Sepbambes 30, 2025 (balh days inclusive) for the pur
Mambers halding shares o phiysacal farm ang who have nat dpdated their emald addresses with tha)
Campany are requestad 1o update thair ameil addrasses bo Regisiar and Trarsfer Agents of the|
Compary, Skyline Financial Services Private Limitedand Members halding shares in demateralizid|
form sre reguested io register/update their emed addresses with the relevant Deposiiory Panicipands
along with documenls as mentionad n e Molica of AGM for updaBion of amail addrass
Marner of jpdning the AGM: Instneclicns for atiending e AGM Heowgh VEIDAVM are provided
in the Malice of 097 AGM of tha Company.
Remaote E-Voting and E-Voting during the AGM: In compliance with Section 108 of the Companies|
Act, 2013 read with Rule 20 of the Companies (Manapament and Administration) Rules, 2014 (as
amended) and Regutation 44 of the SEBI (Listing Obligations and Disclosure Requiraments)
Ragulations, 2015, read with MCA Cinculars and SEBI Circulars sssued & this regand, (ha Coenpary
iz pleasad o provida the faclity of remate e-woling ta the shereholders, to exercise their nght 1o vats
g e resolubans propased b be passed Gt he AGM, The faciity ol casting vobes by the membars
{using an alecinined vobing syslem and lor part gnmﬂ? n_lhe 05

g8 of 09® AGM

Mew Drathi-

For Gilky Overseas Limited
S

Rewail Kadiyan|
Company Secretary|

dindashetter INDIA SHELTER FINANCE CORPORATION LTD.

Home Laami Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002

SALE NOTICE FOR SALE OF
IMMOVABLE PROPERTY

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (hereinafter referred to as “the Act”) Rule 8(5) read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter
referred to as “the Rules”).
Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter
referred to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office
at-6" Floor, Plot No 15, Institutional Area, Sector 4 Gurugram Haryana -122002 & Branch Offices as Mentioned Below will be sold on “As is
Where is”, “As is Whatis” and “Whatever there is” basis on the dates mentioned below for realization of the amount due to the Secured Creditor from
the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the place mentioned below.

Loan Account Number/AP Number
And Name of Borrower(s) /
Co-Borrower(s) /Guarantor(s)

Demand Notice u/s

Date and Type of Possession

Reserve Price

Date and Time of

13(2) Date & Amount
11-Apr-2025 And Rs.

Symbolic Possession
02-July-2025

Rs. 1003600/-( Rupees
Ten Lakh Three Thousand

SINGH

HLCHRNLONS000005097656 &
LACHVLLONS000005094716/AP-
10228421 & AP-10225262 MRS.
MANJU KUNWAR & MR. AJIT

1131730.91/- (Rupees
Eleven Lakh Thirty
One Thousand Seven
Hundred Thirty and
Ninety One Paise)

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING

Rs. 1131730.91/- (Rupees Eleven
Lakh Thirty One Thousand Seven
Hundred Thirty and Ninety One
Paise) as on 10" Apr 2025 with
further interest applicable from 11
Apr 2025

Six Hundred Only )

Inspection of the property
15-10-2025 (Inspection
Time 10:00 AM to 05:00 PM)

Earnest Money Deposit (EMD)

EMD Deposition Last

Rs. 100360/-( Rupees

Date 16-10- 2025

One Lakh Three
Hundred Sixty Only)

Date & Time of Auction
17-10- 2025 (Auction

Time 10:00 AM to 5:00 PM)

Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of PATTA NO 47, BOOK NO 25, situated at NARASARA, the.
Ramgargh dist, sikar RAJASTHAN Admeasuring Area ABout 153.02 sq. yrds BOUNDARY:- East-Aam Rasta then house of Rajendra Singh,West-Aam
Chowk,North-Aam Rasta,South-House of Umed Singh

Place of EMD Deposition/Place of Auction: Ground Floor, Ganpati Complex, Main City Road, Ringus, Near Dhayal Hospital, Sikar, Rajasthan-332001
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

Loan Account Number/AP Number
And Name of Borrower(s) /
Co-Borrower(s) /Guarantor(s)

Demand Notice u/s

Date and Type of Possession

Reserve Price

Date and Time of

13(2) Date & Amount|
-Apr-2025 And Rs

Symbolic Possession
02-July-2025

Rs. 405000/-( Rupees
Four Lakh Five

MR. SANTOSH

HLNKCHLONS000005063370/AP-
10150840 MRS.

606156/- (Rupees Six
Lakh Six Thousand
One Hundred Fifty
Six Only)

SAROJ DEVI &

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING

Rs. 606156/- (Rupees Six Lakh
Six Thousand One Hundred Fift
Six Only) as on 10" Apr 2025 wit
further interest applicable from 11"
Apr2025

Thousand Only )

Inspection of the property
15-10-2025 (Inspection
Time 10:00 AM to 05:00 PM)

Earnest Money Deposit (EMD)

EMD Deposition Last

Rs. 40500/-( Rupees

Date 16-10- 2025

Forty Thousand Five
Hundred Only)

Date & Time of Auction
17-10- 2025 (Auction

Time 10:00 AM to 5:00 PM)

Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of PATTA NO. 51, BOOK NO. 372, G,.P CHARKRA P.S NOKHA
BIKANER RAJASTHAN Bikaner Admeasuring Area About 2975.25 sq. Ft BOUNDARY:-East-private gali and rasta,West-gokal ram /pemaram,North-
damodar/pemaram bramhan,South-manohari/ meghraj bramhan

Place of EMD Deposition/Place of Auction: Plot NO.658,First Floor ,Near Yes Bank,Nawali Gate,NH-62,BikanerRoad ,Nokha ,RAJ. 334803
Mode Of Payment :- All payment shall be made by demand drafttRTGS/NEFT in favour of India Shelter Finance Corporation Limited.

Loan Account Number/AP Number
And Name of Borrower(s) /
Co-Borrower(s) /Guarantor(s)

Demand Notice u/s

Date and Type of Possession

Reserve Price

Date and Time of

13(2) Date & Amount
12-May-2025 And Rs.

Symbolic Possession
08-08-2025

MR. SHISHPAL

HL11CHLONS000005064260 /AP- 544275/-
10152058 MRS.

(Rupees
Five Lakh Fourty
Four Thousand Two
Hundred Seventy
Five Only.)
Bid Increase
Amount 10000/-

SHARDA JAT,&

TOTAL OUTSTANDING
Rs. 544275/- (Rupees Five Lakh
Fourty Four Thousand Two
Hundred Seventy Five Only.) ason
10-May- 2025 with further interest
applicable from 11-May- 2025

Rs. 826700/-( Rupees

Eight Lakh Twenty Six

housand Seven Hundred|
Only )

Inspection of the property
15-10-2025 (Inspection
Time 10:00 AM to 05:00 PM)

Earnest Money Deposit (EMD)

EMD Deposition Last

Rs. 82670/-( Rupees

Date 16-10- 2025

Eighty Two Thousand
Six Hundred Seventy

Date & Time of Auction
17-10- 2025 (Auction

Only)

Time 10:00 AM to 5:00 PM)

Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of Patta no. 63, Book no. 57, Gram Panchayat -Ribiya, Panchayat
Samiti Churu Dist. Churu, Rajasthan Admeasuring Area About 171.11 Sq. Yrds. BOUNDARY:- East-Land of Ruparam/Chandra Ram,West-Aam Rasta
after Family Land,North-House of Mahendra/Mukhram Godara ,South-House Of Omprakash/Bhuganaram

Place of EMD Deposition/Place of Auction: Ground Floor, Rajotiya Complex, Station Road, Ward No 23, near Dharm Stop, Churu, Rajasthan -
331001 Mode Of Payment :- All payment shall be made by demand drafttRTGS/NEFT infavour of India Shelter Finance Corporation Limited.

Loan Account Number/AP Number
And Name of Borrower(s) /
Co-Borrower(s) /Guarantor(s)

Demand Notice u/s

Date and Type of Possession

Reserve Price

Date and Time of

13(2) Date & Amount
12-May-2025 And Rs.

Symbolic Possession
12-08-2025

10175440 MRS.
MR. MANGI LAL

HL33AHLONS000005073363/AP- 808030/-

(Rupees
Eight Lakh Eight
Thousand Thirty
Only.)

HEERA DEVI, &

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING

Rs. 808030/- (Rupees Eight Lakh
Eight Thousand Thirty Only.) as
on 10-May- 2025 with further
izrgggest applicable from 11-May-

Rs. 911000/-( Rupees
Nine Lakh Eleven
Thousand Only )

Inspection of the property
15-10-2025 (Inspection
Time 10:00 AM to 05:00 PM)

Earnest Money Deposit (EMD)

EMD Deposition Last

Rs. 91100/-( Rupees

Date 16-10- 2025

Ninty One Thousand
One Hundred Only)

Date & Time of Auction
17-10- 2025 (Auction

Time 10:00 AM to 5:00 PM)

Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of Patta No. 7, Misal No.61, Book No.101,Village- Madh Gp-Madh
Panchayat Samiti & Tehsil- Kolayat, Bikaner, Rajasthan Admeasuring Area About 511 Sq. Yrds. BOUNDARY:- East-Revant Ram,West-Aam Rasta,
North-Plot of Kali Devi, South-House Of Rajesh Kumhar

Place of EMD Deposition/Place of Auction: Shop No 3 &4, Ground Floor, Yadav Complex, Near Rastra Unnati School, Rani Bazar, Rani Bazar(Near
Rastra Unnati School)Bikaner, Rajasthan -334001
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

Loan Account Number/AP Number|
And Name of Borrower(s) /
Co-Borrower(s) /Guarantor(s)

Demand Notice u/s

Date and Type of Possession

Reserve Price

Date and Time of

13(2) Date & Amount
30-Mar-2021 And Rs.|

Physical Possession
02-08-2025

LAP200002486/AP-0231524
MRS. SHER BANO ,& MR.ANWAR

231436.12/- (Rupees
Two lakh Thirty One
Thousand Four
Hundred Thirty Six And
Twelve Paisa Only)

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING

Rs. 231436.12/- (Rupees Two lakh
Thirty One Thousand Four
Hundred Thirty Six And Twelve
Paisa Only)ason 31.03.2021 with
further interest applicable from
01.04.2021

Rs. 459000/-( Rupees
Four Lakh Fifty Nine
Thousand Only )

Inspection of the property
15-10-2025 (Inspection
Time 10:00 AM to 05:00 PM)

Earnest Money Deposit (EMD)

EMD Deposition Last

Rs. 45900/-( Rupees

Date 16-10- 2025

Forty Five Thousand
Nine Hundred Only)

Date & Time of Auction
17-10- 2025 (Auction

Time 10:00 AM to 5:00 PM)

Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of PATTA SERIAL NO. 698/2013 SITUATED AT VILLAGE WARD
NO.28 JHUNJHUNU TEHSIL & DISTRICT JHUNJHUNU (RAJ) ADMEASURING 35 SQ YDS BOUNDARY:-EAST- SOKAT S/O JUMERDI, WEST-
LMAMUDEEN &AAMIM, NORTH- GUWADIAN, SOUTH- SATAR S/O SALIM

Place of EMD Deposition/Place of Auction: Opposite skyline hospital, road no3, India shelter finance corporation, gill bhawan, jhunjhunu, rajasthan,
333001 Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT infavour of India Shelter Finance Corporation Limited.

or contact Authorized Officer — Mr. Vinay Rana (7988605030)
For India Shelter Finance Corporation Ltd

Date: 10.09.2025 Place: RAJASTHAN

For detailed terms and condition of the sale, please refer to the Secured Creditor's website www.indiashelter.in

HIGH STREET FILATEX LTD

REGD OFFICE:B-17, IND FLOOR, 22 GODAM INDUSTRIAL AREA, JAIPUR-302006, RA.J.
Tel No: 0141-4025431
Web Site: www. highstreetfilatex.in | E-mail: highstreet.filatex@gmail.com
CIN: L18101RJ1994PLCO0OB386

PUBLIC NOTICE

TO THE SHAREHOLDERS OF HIGH STREET FILATEX LIMITED

KET

Wires & Cables

KEI INDUSTRIES LIMITED

(CIN: L74899DL1992PLC051527) -

Regd. Office: D-90, Okhla Industrial Area, Phase I, New Delhi-110 020
Phone: 91-11-26818840/26818642 , Website: www.kei-ind.com

E-mail Id: cs@kei-ind.com

NOTICE

Notice is hereby given that the following Share Certificate issued by

38. MAJHA PEHLWAN TP. CARRIER

39. MINING DEPARTMENT PANCHKULA
40. LEKH RAJ EDU. & CHARITABLE TRUST
41. DILBAG SINGH

42.RAKESH VOHRA

43. YAMUNA ENTERPRISE

...RESPONDENT NO. 38
...RESPONDENT NO. 39
...RESPONDENT NO. 40
...RESPONDENT NO. 41
...RESPONDENT NO. 42
...RESPONDENT NO. 43

Accordingly, as per order dated 28.05.2025 the present publication is made for presence of the respondents above named before the
Hon'ble NCLT, Principal Bench, New Delhi on 24.09.2025 which is the next date of hearing.

Brijender Singh Deswal
Liquidator

IP Regn. No. IBBI/IPA-003/IP-N00002/2016-2017/10021
AFA Number: AA3/10021/02/311225/301271 valid till 31/12/2025

1B/ 24, NEA (Northern Extension Area ), Pusa Road, Old Rajinder Nagar, New Delhi — 110060

Phone: 9811414181

Email: liquidation.avjinfrastructure@gmail.com, brijender@deswal.com

This public announcamentis balng made in compliance with Regulation 8(C ) of Secunties and Exchange Board
of India {Delisting of Equity Shares) Regulations, 2021 {(hersinafter referred to as "Delisting Regulations’) to the
shargholders of the Company in respact of voluntary delizsting of eguity shares of the Company fraom "The
Calcutta Stock Exchange Limited’ ({CSE'). At present the shares of the Company are listed on baoth the
recognised stock exchanges 1L.e, BSE Limited and CSE, The Board of Directors has, in its mesting held an
Wednesday, 13th August, 2025, approved delisting of shares of the Company from CSE due to the decreass in
overall trrade volume in the shares of the Company and iocurb the fixed cost incurred by the company,
The shares of the Company shall continue to remain listed on B5SE Limited, which is a recognised stock
axchanges having nationwide trading terminal
In case the shargholders have any gueary or -I}b]-l}c‘llf.'lﬂ In pursuant (o this nolice, they can emall the same on
highstreet.filatexi@gmall.com or send their written query aor ebhjection to B-17, lInd Floor, 22 Godam Industrial
Area. Jaipur-302006. For High Street Filatex Limited
Sdf-
Anupriva Sandeop Agrawal
Additional Director

Date; 10th September, 2025 DIN: 064177893

epaper.ﬁnan{:iaiexprea.mn‘. . New Delhi

the Company are reported to be lost/misplaced and the registered
shareholder thereof have applied to the Company/RTA for issue of
duplicate share certificate/entitlement letter.

Sr.| Folio |Certificate| Distinctive] Name ofthe | No. of

[No.. No. | No. | Nos. Shareholder  |Shares

10005122 721 633351- | Kaustubh Gupta | 500
633850

The public is hereby warned against purchasing and dealing in any
way with the above share certificate. Any pe.rsongs) who has/have any
claim(s) with the Company in respect of said share certificate should
lodge such claim(s) at its registered office at the address given within
fifteen days of publication of this notice after which no claim will be
entertained and the Company will proceed to issue duplicate share

certificate/ entitlement letter. For KEI Industries Limited
Sd/-

Kishore Kunal
Sr.VP (Corporate Finance)
and Company Secretary

Place: New Delhi
Date: 09.09.2025
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RIMINAL COURTS JALANDHARBCRIMINAL COURTS JALANDHAR

In The Court Of Ms. Renuka Kalra In The Court Of Ms. Renuka Kalra
JMIC-18 Jalandhar Next Date: 17-10-2025 | | JMIC-18 Jalandhar Next Date: 15-10-2025
next date, purpose of case, orders and judgments | | next date, purpose of case, orders and judgments
as well as other case information is available on as well as other case information is available on
http://ecourts.gov.in Detail of offence:- | | http:/ecourts.gov.in Detail of offence:-
Proclamation requiring the appearance of a Proclamation requiring the appearance of a
person accused  Case No:- NACT/7071/2024 | | person accused ~ Case No:- NACT/35418/2023
Amrit Malwa Capital Ltd. Vs Hasratun Nisha | | Amrit Malwa Capital Ltd. vs Deepak Kumar
CNR No. PBJL03-029845-2024 CNR No. PBJL03-035838-2023
Police Station/Fir No. Division 6// Police Station/Fir No. Division 6/0/2025
Notice To: Hasratun Nisha C/o Mohd Notice To: Deepak Kumar:- S/o Of Sh.
Hafeez R/o 7/18/58 Bahaliya Tola Manohar R/o Post Office Padhar, Tehsil
faizabad, 224001 Padhar Katipri(536), Mandi, Himachal
Whereas complaint/case has been Pradesh, 176121
made before me that Hasratun Nisha Whereas complaint/case has been
C/o Mohd Hafeez R/o 7/18/58 Bahaliya made before me that Deepak Kumar:-
Tola faizabad, 224001 has committed (or| | S/o Of Sh. Manohar R/o Post Office
is suspected to have committed) the Padhar, Tehsil Padhar Katipri(536),
offence punishable under section of and Mandi, Himachal Pradesh, 176121 has
it has been returned to a warrant of committed (or is suspected to have committed)
arrest thereupon issued that the said the offence punishable under section of and it has
Hasratun Nisha cannot be found, and been returned to a warrant of arrest thereupon
whereas it has been shown to my issued that the said Deepak Kumar cannot be
satisfaction that the said Hasratun Nisha found, and whereas it has been shown to my
has absconded (or is concealing himself/ | | satisfaction that the said Deepak Kumar has
herself to avoid the service of the said absconded (or is concealing himself/ herself to
warrant); proclamation is hereby made avoid the service of the said warrant);
that the said Hasratun Nisha is required proclamation is hereby made that the said
to appear before this Court (or before Deepak Kumar is required to appear before this
me) on 17-10-2025 to answer the said Court (or before me) on 15-10-2025 to answer

complaint/case. the said complaint/case.
JMIC-18 Jalandhar

l"‘ .'I A"l‘l‘
In The Court Of Ms. Renuka Kalra
JMIC-18 Jalandhar Next Date: 17-10-2025
next date, purpose of case, orders and judgments
as well as other case information is available on
http://ecourts.gov.in Detail of offence:-
Proclamation requiring the appearance of a
person accused Case No:- NACT/7075/2024

Amrit Malwa Capital Ltd. vs Prem Chandra
CNR No. PBJL03-029805-2024
Police Station/Fir No. Division 6//
Notice To: Prem Chandra C/o Babu Lal
R/o Deepak Vihar Jagdamba Road Tedi
Bagiya Kuberpur Agra, 282006
Whereas complaint/case has been
made before me that Prem Chandra C/o
Babu Lal R/o Deepak Vihar Jagdamba
Road Tedi Bagiya Kuberpur Agra,
282006 has committed (or is suspected
to have committed) the offence
punishable under section of and it has
been returned to a warrant of arrest
thereupon issued that the said Prem
Chandra cannot be found, and whereas
it has been shown to my satisfaction that
the said Prem Chandra has absconded
(or is concealing himself/ herself to avoid
the service of the said warrant);
proclamation is hereby made that the
said Prem Chandra is required to appear
before this Court (or before me) on 17-10-2025 to
answer the said complaint/case.
JMIC-18 Jalandhar

JMIC-18 Jalandhar

RIMINAL COURTS JALANDHAR

In The Court Of Ms. Renuka Kalra
JMIC-18 Jalandhar Next Date: 15-10-2025
next date, purpose of case, orders and judgments
as well as other case information is available on
http://ecourts.gov.in Detail of offence:-
Proclamation requiring the appearance of a
person accused Case No:- NACT/3465/2024
Amrit Malwa Capital Ltd. Vs Neetu Gyan
CNR No. PBJL03-016571-2024
Police Station/Fir No. Division 6//
Notice To: Neetu Gyan Chand Father:-
Gyan Chand Shivpuri colony jagjeetpur
haridwar 249408
Whereas complaint/case has been
made before me that Neetu Gyan Chand
Father:- Gyan Chand Shivpuri colony
jagjeetpur haridwar 249408 has
committed (or is suspected to have
committed) the offence punishable
under section of and it has been
returned to a warrant of arrest thereupon
issued that the said Neetu Gyan Chand
cannot be found, and whereas it has
been shown to my satisfaction that the
said Neetu Gyan Chand has absconded
(or is concealing himself/ herself to avoid
the service of the said warrant);
proclamation is hereby made that the
said Neetu Gyan Chand is required to
appear before this Court (or before me) on 15-10-
2025 to answer the said complaint/case.
JMIC-18 Jalandhar
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Public Notice for loss of Share Certificate(s)

Motice is hereby given that the following share cedificate (5) of SBEC SUGAR
LIMITED has bean reported lost and has applied ta the company for the issus of
duplicate share Cerificate

El?nl_nalin Name nil the holder/ | Certificate | Distinctive Na. of
M. pur:haseris} Hn[s] No(s). shares
1 | BODODBE44 HA. BIHGH 3251321 26182031~ | 24,900
B30

Any person (5) who has / have any claim in respect of the said cerlificate (5]
should Iodge such claim {5) with the share depariment of the Company at its
Regd, Office Loyan Malakpur, Uttar Pradesh - 250611, as per address given
below within 15 days of the publication of this NOTICE. After which no claim will
be entertained and the company will proceed o issue the duplicate share
carfificals (s),

Sd/-
Date - 09-09-2025 NAME OF THE SHAREHOLDERS
Place : DELHI RAJ SINGH
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